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LOK SABHA

Thursday December 14, 1978Mpraha- 
yana 23, 1900 (Saka)

The Lok Sabha met at Eleven o) the 
Clock.

[Mr. Spsak er in the Chair] 

OBITUARY REFERENCE

MR. SPEAKER: I  have to inform 
the House of the sad demise of Shri 
Surya Narain Singh who passed away 
this morning at Dr. Ram Manohar 
Lnhia Hospital, New Delhi, at the 
young age of 44 years.

Shri Surya Narain Singh was elect­
ed to this House from Sidhi constitu­
ency of Madhya Pradesh. He was a 
leading lawyer. He devoted himself 
to social welfare work and was spe­
cially interested in education of child­
ren.

He suffered detention under MISA 
during the Emergency.

He attended the House very regu­
larly and was present in the House 
yesterday also.

He was taken ill early this morning 
and passed away soon after he was 
removed to the hospital

We deeply mourn the loss of this 
Mend and I  am sure the House will 
join me in conveying our condolences 
to the bereaved family.

m THE PRIME MINISTER (SHRI 
MORARJI DESAI) : It is a very tra­
gic occasion that *  colleague who was 
°nly 44 years old passed away this

2

morning as a result of a massive 
heart-attack at Dr. Ram Manohar 
Lohia Hospital. He was a flourishing 
advocate and had joined public life 
five years ago. He was detained un­
der MISA and he had also fasted for 
21 days in protest- He was a very 
enlightened person in many ways and 
he was doing great service in his con­
stituency and also in this House. But 
life is uncertain: one never knows 
what will happen. That is the only 
moral one can draw from this.

We deeply mourn this tragic loss 
and I would request you, on behalf of 
myself and the whole House, to con­
vey our condolences to the bereaved 
family.

SHRI C. M. STEPHEN (Idukki): 
Mr. Speaker, Sir, it has once again 
become my painful duty to rise for 
mourning the passing away of a col­
league in this House I have got many 
friends on the other side with whom 
I have had intimate relationship and 
nodding acquaintance. This colleague 
was a person with whom I  had nod­
ding acquaintance and I  have memo­
ries about his competence and the 
way he had been behaving in this 
House.

When we look at the House as a 
large stream representing the people, 
launched upon the great task of serv­
ing the nation* any event of any one of 
us giving way or falling is a pain, and 
a pain in the heart.

I  am beholden to say that myself 
and my Party and all the Members on 
this side associate ourselves with the 
sentiment* expressed by you and by 
the Leader of the House. Moments 
like thii remind us of the imperma- 
nenee of life and the transience of life
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and that all the passions and all the 
bitterness at times settle down, re-
minding us that we are all a part of 
':he great stream that goes on conti-
nuously. To that extent, may I con-
vert my thoughts to that thought and 
invite the House to think of that? 

I would 9nce again associate myself 
with the sentiments expressed by you 
and would request you to convey our 
:1eart-felt condolences to the bereav-
ed family. 

SHRI YESHW ANTRAO CHA VAN 
(Satara) : Sir it is a very s'ld occa-
sion when w~ have, as Members of 
this House, to do our duty. Shri Surya 
Narain Singh was one of the impor-
tant Members from Madhya Pradesh 
in this hon'ble House. He expired 
after a massive heart trouble and as 
the Prime Minister said he was a very 
flourishing lawyer. He was active in 
public life for quite some time and na-
turally his death would be a loss to 
his constituency, to his State, to his 
Party and to the country as a whole. 
This is a very sad occasion. particular-
ly for his family and I think it is very 
right that we should associate our-
selves with the sorrows of the mem-
bers of the :family of the deceased. I 
associate myself with the feelings of 
sorrow expressed· by the Prime Minis-
ter and he has moved that the condo-
lences of this House be conveyed to 
the members of his family. On behalf 
of myself and on behalf of my party I 
associate myself with this motion. 

SHRI SAMAR MUKHERJEE 
(Howrah): Sir, I tully associate my-
self witJ. the sentiments expressed by 
you, the leader of the House, the 
Leader of the Opposition and Mr. 
Chavan. No doubt it is a great tragedy 
that such a young and enthusiastic 
Member of the Parliament lost his 
life suddenly. I was told that he was 
also present yesterday in this House. 
When the news had reached us, I was 
really shocked. This is a very tragic 
happening over which we have no 
hold or control. Sir, I request you to 

convey our sympathies and condolen-
ces to the bereaved family. 

SHRI RAGAVALU MOHANARAN-
GAM (Chengalpattu): Mr. Speaker, 
Sir, I am really very sorry to know 
the sudden demise of the bon. Mem-
ber, Shri Surya Narain Singh at the 
age of 44. The hon. Prime Minister 
has informed the House that hi$ death 
was due to massive heart attack. Even 
though he belonged to a different par-
ty, I had occasions to be with him 
during the past H years or so of his 
members:1ip of this House. When I 
had occasions to stay with him for 
some days, he used t0 speak very 
softly and I never expected that a 
person like him would be detained 
under MISA during 1976-77. He used 
to speak very gently whereas I used 
to speak t0 him very loudly. For the 
past two years he was a Merr.ber of 
the Janata Party and prior to that he 
was a Member Of Jana Sangh. He was 
holding so many posts in Jana Sangh 
and in Congress (0). He was a flou-
rishing young lawyer. Apart from his 
political life, he used to teach child-
ren. On behalf of my party and on 
behalf of my own, I associate myself 
with the sentiments expressed by the 
hon'ble Speaker by the LeadP.r of the 
House and the Leader Of the Opposi-
tion. 

SHRI M. N. GOVINDAN NAIR 
(Trivandrum): Mr. Speaker, Sir, I, on 
behalf of myself and my party, share 
the s'lock and grief expressed in this 
House at the sudden demise of Shri 
Surya N arain Singh. He was a young 
man of 44, devoted very much to his 
work. Even yesterday, he had col-
lected aU the papers from the office 
saying tllat he wanted to make a tho. 
rough study of these things and this 
morning we hear the sad news that 
he is no more. 

I, once again, express our grief and 
shock at this news and reauest the 
Leader of the House to c~nvey our 
condolences t 0 the bereaved family. 

~ im'~ miT ( rrt~8) : 
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